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ELECTION COMMISSION OF INDIA

NIRVACHAN SADAN, ASHOKA ROAD, NEW DELHI -110001

* No. 23/BL0O/2022-ERS Dated: 4% October, 2022

To,
The Chief Electoral Officers - !
Of All $tates/UTs. e

Subiject: Comprehensive instruction regarding Booth Level Officers—reg.
i p

References:

i. Commission’s letter No. 23/BL0O/2006-ERS dated 15.11.2007,
ii. Commission’s letter No. 23/BLO/2010/ERS dated 03.11.2010,
iii. Commission’s letter No. 23/BL0/2010-ERS dated 29.10.2010,
iv. Commission’s letter No. 23/BL0/2010-ERS dated 09.06.2011,
v. Commission’s letter No. 23/BL0O/2010-ERS dated 12.07.2011,
vi. Commission’s letter No. 23/BL0/2013-ERS dated 16.04.2013,
vii. Commission’s letter No. 23/Inst/2015-ERS dated 08.07.2015, and
viii. Commission’s letter F.No. 23/BLO/LET/ECUFUNC/ERD/ER/2016 dated 05.09.2016

i

Madam/Sir,

1 am directed to say that since inception the institution of Booth Level Officers (BLOs) has
been playing pivotal roles in the preparation and revision of electoral roll. Election Commission of
India has alwa'.ys found BLO as an important link of electoral system and therefore decided to further
strengthen institution of BLOs. With this objective, the Commissieﬁ vide its Order no 193/6/2022
dated 10.06.2022 constituted a Committee of several CEOs with CEO Rajasthan as coordinator, to
sﬁggestfrecommend ways for streamlining and strengthening of institution of BLOs. The Committee
examined, in detail, all the relevant ‘aspeCts in the context of prevailing conditions and submitted its
report on 04.08.2022.

2. The Commission has deliberated upon each: of the recommendations made by the Comm.ittee
and on the basis of the decisions taken by the Commission in the matter, the following re\;isc:d

comprehensive guidelines on BLO are being issued for future compliance: -

]

1. Appointment of Booth Level Officers

11 Booth Level Officers are to be appointéd by the Electoral Registration Officer under Section
13B (2) of the Representation of the People Act, 1950 after obtaining approval of the District
Election Officer. They shall deem to be on deputation of the Election Commission of India under
section. 13CC of the RP. Act, 1950.
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1.2 Booth Level Officcr can be appomted from the followmg suggested hst of categong:s @ :
o ' Governiment/Semi Govemment cmployees - . “ ] :
(1) TeB.Cher,S‘ S ' “*. ;‘.::;: - M . tn, 3 .o i ,- .

() Anganwadi workers, L
iii) Patwari/Amin/Lekhpal; A N T P o
. (i¥) Pancheyat Secretary, P ST

) Vil]ag’e:L{‘svel‘ Workers; | o i

i) Elecizicit}"‘Bin Readers, o
L D Posxman,« . P

(viii) AuxﬂlaryNurses &Mld-mves y 0 .
éix) Health Workers




. Efforts should be made to ensure that one BLO is made responsible for one part of the

electoral roll. However, in case of 1nadcquacy of manpower, one BLO can be made in chargc

of at the most two parts of electoral roll.

. Female Booth Level Officers should be deployed in the polliné. s;ations, where the

imbalanced gender ratio in electoral populace is observed, to motivate the unregistered

women to come forward and get themselves enrolled in electoral rolls.

. For caqtonmcnt areas, as fa:‘ as practicable, staff of the concerned cantonment authorities

should be appointed as Booth Level Officers.

; Teachf,rs shall be drafted minimally as Booth Level Oﬁicers However, where necessary,
they should be drafted for Booth Level Officer work dunng holidays and during non-teaching
hours and non-teaching days so as to avoid any loss of academic work. It must be ensured
that no teacher of a single teagher school is deployed for this purpose.

No employee associated with security services, essential services, and public utilities or
involved in commercial/irevenue-generating activities should be drafted as Booth Level

Officer. -

Physically -challenéed persons (including visually, handicapped and h.caring and speech

impaired persons), may not be drafted for BLO duty unless they exprlms their willingness to

take the work. While giving exemption in case of deployed PwD employees, ERO has to

satisfy himself that the person concerned is actually having disability as claimed.

. Utmost, care must be taken while deploying semi-government employees as BLO and

credentials of such workers should be verified thoroughly to ensure that they do not have any

_]‘mlitical allegiance.

. Where polling stations are set up separately for males and females of a particular polling area,

then only one BLO will be appointed for these two polling stations lying within the same

polling area. Similarly, only one BLO be appointed for main polling station and its auxiliary
polling station.

For difficult geographical areas, BLOs ran be appointed for group of sections and such

appointment shall be made in such manner so as to cover the entire area allotted to them and

no section of polﬁng station should remain uncovered. However, there should be clear
demarcation of jurisdiction among the BLOs to avoid any over-lappiné/duplication.

The activities for BLOs should be planned in such a way it doesn’t affect the working of their

parent department.
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2. Dutles and Respons1b1ht1es of Booth Level Officer ,
2.1.

f : o o
The Booth Level Officers _play vital mle in preparauon and ‘rewsmn of electoral mlls fo'f
Whlch they sshall maké a thorough study of the Toll of the part: a331gned fo: them and shal make"

frcquent ﬁeld visits'to thc areas'in the:said part and interact wn:h local peopIe‘ artxcuiarly,

elders and .
grass ‘To0t level eIected represeutauves and. zdcnuﬁz the names of: the deadfshlﬁc dup]zcate votcrs 111 -

the roil whzch need to be rémoved by the Electorai Reglstranon G)ﬁi ) S s ':‘ .
"9, 2.,

N - i - -

Under overaﬂ centrol and supenntendcnce of ERO basic dunes of Booth Leve[ Oﬁ' 1ce;
beas follows - T A U O
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on behalf of EROIAERO

(a) Collecuon of clalms and ob_]ectlons ﬁ‘om the appl"cants

i
p1e
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(t) Work related to Cﬁunav Pathshala. -

(u) Distribution of Photo voters slip at the time of elections as per the schedule prepared by
Returning Officer and maintenance of record thereof. .

(v) Ensure timely survey of Absentee Voters, and distribution/collection of Form 12D by them.

(w) Ensure pick-up and drop facilities to senior citizens and PwD electors on poll day.

(x) Manning Help Desk at pollinz station and maintenance of alphabetical electoral roll on the
day of p‘oll. :

(y) Any other work related to the electoral roll of the concerned polling station as assigned by
ERO and related to poll as assigned by the RO of the constituency.

3 Booth Level Officer’s Kit and BLO Register

3.1  Every Booth Level Officers shall be provided with a kit bag inscribed with Election 3
Commission of India logo. The BLO Kit may contain the following items: -
a) Kit Bag, preferably made of Eco friendly material.

b) Cap with ECI Logo and “BLO” inscribed on it.

¢) BLO’s Register

d) BLO’sidentity card

€) acopy of Hand book for Eooth Level Officer

f) A brochure having links of CEO/DEQ websites, link of PPTs of all training module and
BLO magazine.
~ g) Writing pad with sufficient papers
h) Blank Register ;

i) Pen, Pencil, eraser, ruler etc.
i) Sufficient number of blank Forms 6, 6B, 7 and 8.

k) Before every arnual revision of electoral rolls, a Booth Level officer shall be provided

baseline electoral roll data of the concerned polling station and analysis of Formats 1-8.

3.2  Booth Level Officer’s Register:
The Booth Level Officer shall keep record of door to door survey done by him in Booth
Level Officer’s Register, which has now been standardized and simplified in 9 Statements, which is
/ enclosed herewith at Annexure-II’. BLO’s Register is being digitized and put on Garuda App by
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ECI-IT DIVISIOH BLO’s Register on Gadura App will also hdve basehne electoral roll data of tb" . O ‘

concerned poihng stations and pre- ﬁlled Formats 1- 8 usmg ERMs database ‘
1 “

4, Training . . T I

A camprehenswe and meanmgftﬂ onentatmn tralmng should be: 1mparted: _
‘Otficers from fime to nme. Every newly, appomted Booth chel @fﬁcer should vanably .unde (o}
induction training. Before EVEry ‘suimmary rewsmn, a refresher trammg programme 011 need ,asm: :
should “be arranged to ensure. that ‘every- Boo:th LeveI Oi"ﬁcer 1s updated of hxs g

rrespons1b1httes Updated Handbook for BLO

-




